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shipin Nagaland has been politicalised. This
has disgraced that great office. Hon. Home
Minister the other day made a statement
here that he would make a stalement in this
August House. But disrespecting the Parlia-
ment, this Govermnor has suo motu taken

action. (Interruptions)

MR. SPEAKER : Can you discuss the
Govemor's conduct also without giving no-
tice of Substantive Motion ?

{Interruptions)

SHRIA.CHARLES :1amonlynarrating
the factual siuation.

(Interruptions)

MR. SPEAKER : That is over. We have
lefl that.

(Interruptions)

SHRIA.CHARLES : Iwantacategoncal
statement from the Home Minister on this.

SHRI P. C. CHACKO (Trichur) " The
Home Minister should make a statement as
to what is happening. (Inlerruptions)

SHRIRAMKAPSE (Thane) : According
to Bulletin Part Il numbering 873 of March
26th, it was decided that we would be dis-
cussing the Demands of the Mimstry of
Human Resource Development tomorrow. |
wenttothe Publication Counter just now. We
have received only two parts as on date.
Today they gave us Part iilf and Part IV.

MR. SPEAKER : You mean the Annual
Reports.

SHRI RAM KAPSE : Part | and Part ll
are not yet received by the Members. We are
1o discuss it tomormow. Actually, we have to
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study it for five to six days. | think, our
Business Advisory Committee may have to
reconsider the whole issue whether we can
discuss the matter tomorrow or not. | doubt
very much about it . (Interruptions)

SHRIRAM NAIK ( Bombay North) : Itis
obligatory on the part of the Goverment to
give us the raports. Without the raport, how
can we discuss it. Kindly direct. (Interrup-
tions)

MR. SPEAKER : Now we shall take up
papers to be Laid on the Table.

T
12.54 hrs. e

PAPERS LAND ON THE TABLE

Report of the Committee on Jharkhand
Matters

|English)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
M.M.JACOB):Onbehalfof ShnS.B.Chavan,
Ibeg to lay on the Table a copy of the Report
of the Committee on Jharkhand Matters
(English version). [Placedin Library. SeeNo.
LT -1661/92)

Memorandum of understanding for
1991-92 between the watar and power

consultancy services (indla) Ltd and
the Ministry of water Resources

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATION (SHRI!
P.V.RANGAYYA NAIDU) : On behalf if Shri
Vidyacharan Shukla: Ibeg to lay onthe Table
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a copy of the Memorandum of Understand-
ing for the year 1991-92 between the Water
and Power Consultancy Services (India)
Limited andthe Ministry of Water Resources
(Hindi and English versions). [Placed in Li-
brary. See No. LT-1656/92]

Ahnuaa Report and Review on the
al Thermal Powsr
Corporation Ltd., New Deihl for 1990-91
and a?atament for gelay in laying these
Pepersetc. .

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (3HRI
KALP NATH RAI): | beg to lay on the Table

(1) Acopy of the following papers
(Hindi and English versions;
under sub-saction (1) of section
619A of the Companies Ac!.
1956:-

(i) Reviewby the Government onthe
working of the National Therma!
Power Coporation Limited. New
Delhi, for the year 1990-G1.

(ii) Annual Report of the Nationa! Ther-
mal Power Corporation i.mited,
New Delhi, for the year 1990-91
along with Audited Accounts and
comments of the Comptroller and
Auditor General thereon.

(2)A statement (Hindi and English Ver-
sions)showing reasons for do'ayin
laying the papers mentioned at (1)
above. [Placad in Library. SeeNo.
LT-1857/92)

(3)A copy of the Memorandum of Under-
standing for the year 1991-32 be-
tween the National Hydroclectric
Power Corporation Limited andthe
Department of Power, Ministry of
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Power and Non-Conventional En-
ergy Sources (Hindi and English
. versions), [Placed in Library. See
No. LT- 16.:8192]
Memorandum of Undarstandmg for
1991-92 between Indian Telephone
Industries Lid and Department of
Telecommunications, etc.

THE DEPUTY MINISTER IN 7" £ MIN-
I5TRY OF COMMUNICATION (SHAI P.V.
RANGAYYA NAIDU): | beq to lay on the
Table—

(1) A copy of the Memorandum of
Underslading tor the year 1991-92
between the Indiar Telephone In-
dustries Limited and the Depart-
ment of Telecommunications, Gov-
ernment of India (Hindi and English
versions). [Piaced in Library. Ses
No. LT- 1659/92]

(2) A copy of the Mimorandum of;Un-
derstanding for the year 1991-92
tetween the Hindustan Teieprint-
ers Limited and the Depariment of
Telecommunications, Government
of India (Hindi and English ver-
sions). [Placed in Library. See No.
LT- 1660/9z)

12.55 hrs.
MESSAGES FROM RAJYA SABHA
[English]

SECRETARY-GENERAL: Sir,1haveto
reportthefollowing messages received from
the Secretary-General of Rajya Sabha:-

(i) * In accordance with the provisions

of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of



